WEDNESDAY, APRIL 29, 2026

WWW.FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

FORM A
PUBLIC ANNDUNCEMENT

TRegukalion 14 of the Insalvensy ang Bankrupicy Board of nala

feoliandary Liguidation Procaessy Regulations, 2017

FOR THE ATTENTION OF THE STAKEHOLDERS OF

ANZU TECHNOLOGIES PRIVATE LIMITED.

1.| MAME OF CORPORATE PERSON
2, | DATE OF INCORPORATION OF

Hnlmu_mt Particulars

| ANZL TECHMOLOGIES PRIVATE LIMITED
16112001

| CORPORATE PERSON

3, | AUTHORITY UNDER WHICH
CORPOSATE PERSON 1S

| REGISTRAR OF COMPANIES. PUNE,
MAHARASHTRA

INCORPORATED, REGISTERED

AAVAS FINANCIERS LIMITED

{CIN:LESS22RIZ011IPLCOA4297) Regd. & Corp. Office: 201-202, Znd Floor, !
South End Square, Mansarovar Industrial Area, Jaipur. 302020 EAPHE AAFRL SAATI IAMALRA

POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of AAVAS FINAMCIERS LIMITED under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred upon me
under section 13{12) read with Rule % of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the
borrowers mentioned bérein below tarepay the amount mentioned in the respect ive notice within 50 days from the date of receipl of the said
notice. The borrowaers having failed to repay the amount, undersigried Ras taken possession of the properties described berein below in
exerciseof powersconferred onme under Section 13[4) of the said Act readwith Rube 5 ofthe said rules on the dates mentioned as below

The borrower andGuarantorin particular and the public in general is hereby cautionad not to deal with the properties and any
dealings with the propsriy will be subject to the charge of the AAVAS FINANCIERS LIMITED for an amount mentioned as

Aevas

i W 11T

 LAS190MMZ004GIH14RETE

. : IDBI Bank Ltd.
@ I DB I BANK §EE Recovery, IDB| House, 151 Floor, Dnyaneshwar Padulka Chowk,
CiN F.C. Road, Shivaj Nagar, Pune-411004

PUBLIC NOTICE FOR SALE OF IMMOVABLE PROPERTY

PUBLIC NOTICE

FOR SALE

E-auction Sale Notice for Sale of Immavable Assets under the Secunibsation and Reconstruction of Financial Assels and
Enforcement of Security Interest Act. 2002 read with proviso fo Rule 9(1) of the Secirity Interest [Enforcement) Rules, 2002,
Notice is haraby given to the public in genaral and in particulary to Borrower(s)'Co-Bormower that the below described
immaovable property morgagedicharged to the Secured Creditar, the physical possession of which has bean laken by the
Authonized Officer of IDBI Bank Ltd., Secured Creditor, will be soéd on “As is where is", “As is what is", and “Whatever there
is” and without recourse on 15-05-2026. The resarve price and earnest money depositwill be as under;

DESCRIPTION OF IMMOVABLE PROPERTY

B st - = FE PR TN o below and further interest thereon,
B MR PR f bt e A ey LRt IR T popry
IMITE TY IENT nf DrTo i it Description of P rty y ! i ;
MUMBER OF CORPORATE PERSON MR e ROIOWE ] of Demand Notice sieubitrehdahadiesdls of Possession No date (in Rs. vnRs) Inspection il
5| -‘.JJEF!EEEEFIJEI-IIE EIEJEEJFE_EE_D 15 ﬁ-\FtI-.iEIn E-L nEEr.:.r'i‘ErnEHmnh MAGAR, Satish Namadev Jagatap, Shital 13 fug 25 Plat Mo 24. Row Hotise Uit No-24/6 G4t No. Physical 1| Mr Nall.'na1h Kaluram | Demand Motice | £42,00,000,00 ¥4 ,20,000.00| Thur_s.-:.:ry Flat Ne.201, Wing A, 2nd Floor, Shiv
ﬁ; ﬂ:t:f'-'ql}“Fu“DI;:DLhI-TIE FEI-HI,L?-“E-‘-\. S Satish Jagtap Rs. 329513/ B59 Mouje Hupar Kolhapur Maharashtra Possession Raul {Barrower) & on 18-12-2024 M";!" T |Goraksh Vihar, SR Hl:'.dﬁi. H Mo.5,
. | Vi ||m"'i~.-.nﬁ 'rjijln}i;ndm ~57TH APFIL. 3026 Guarantor ; Ravikiran Lasman Adake 12 Aug 25 [India)- 416203 f Admeasuring 377.88 5q.Ft. Taken On Mrs Kavita Navnath Ph'r'E-lD?l' 2026 | Ambegacn BK, Pung- 411046 adm
| COMMENCEMENT DATE OF ' ' {A/C NO.) 151203600164641 27 Apr 26 Eaul LﬂccrEnftr?;en ﬁg“i’ﬁ?ﬁ” gﬂ‘a‘ Sqftie. b3 E.]EIE_IE-:.. mitr p#_ls E‘.Ef:
AR ATE . pan Account Ko 2023 arking super built up within &
i ] . B o o L 1 : e Wl e - P
TELEPHOME NUMBER AND THE | ADDRESS: B8, Ramyanagan Housing Socaety, DB006T5100022154 & Taluka and Registration Sub-District
| REGESTRATION MUMBER OF THE Bibrweesisii, Pume 411037 ﬂﬁm5?51ﬂm22145 HH\'E‘". Diﬂl‘iﬂt an.;_j Rggiggrati[;.n
LIgalIDiToR OFFICE ADDRESS: OMfice 204, Silver Mist District Pune.
Agartment Condominium, Sadesh Peth. - - i
Puna 411030, o 2 | Mr. Avinash Sambhaji | Demand Notice | <39.50,000.00 | 3,85,000.00) Wednesday, | Flat Mo 102, 1st Floor, CORAL

£, | LASY DATE FOR SUBMISSION OF

CLAIME

't.‘ aoirvaeirLs ADITYA BIRLA CAPITAL LIMITED

EMAIL: anzu liguidatmri@gnail.com [ APITA L Registerad Office : Indian Rayan Compaund, Yeraval, Gufrat - 362 2686, Jadhav & Mrs. Shital | on 11-03-2025 May B Inﬁ.parlmenl, Mear Ganash Tampal,
CONTACT: +30 9BS09Z74%] Corporate Office : 12 Fioor, R Teck Park, Nelon Camles, Nr. Hub Mall, Goregaon {EJ, Mumbai-300 083, MH, Avinash Jadhav Physical 2026 tHeaven Park, Lane No 10, S No
REGISTRATION NUMBER: T = . ; 5 ; : Loan Account Number, | Possession- 48141 & 481 A5, Mhammadwadi,
BB/ P00 AP-RO108T 20212002/ 13620 FHSEESSIQN NnTlcE [SEE RULE 8 {1} OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002] OBOOET5100008372 & (B-12-2025 Pune - 411060 a{lmeaﬁuring abiout

[27TH nily, 2026

Matica |z heraby givan that the ANZU TECHNOLOGIES PRIVATE LIMITED hes |nitiated
Viluntary Liguidatson on 27 th April, 2026

The stakeholders of ANZU TECHNOLOGIES PRIVATE LIMITED are bersby calbled upan to
sirbmita proof of thair claims, on or before, 27 /05,2026 to the Liquidator at the addrass
miEnisonadagainst am 7

The financial credaars shall submit their prool of claims by electromnic means onky, Al atber
stakeholders may submit the proal ol chaems in persan, by post ar by ebectranic maans
Submmission of fekse or miskeading proots of chaim shall atirsct penalties.

DIFTIAMIT THITE

LIGUIDATOR

Dt 28,04 /22076

Piace: Pung

O account of 1he amafgesmalion betwean Adtya Birla Finance Lid. snd Addya Birla Capéal Lid, wide the Scheme of Ameigamation daled
11032024 duly recorded inthe Order passed by the National Company Law Trbunal - Ahmedabad oo 24 03,2025, all SARFAE i aclions initiated
by Aditya Birla Finance Lid. in refalion to the monigaged property menborsad in Schadule A below, stends iransferred o Aditya Bifa Capial fd., the
amalgamaled company

Accordingly the undersigned teing the Authorized Officer of Adifya Biria Capital Limited (ABCL) urder B Securitisation and Reconstuction
of Fmancial Azzals and Enforcemant of Sacunty nbaresi Ak, 2002 {54 of 2002} and in exercisa of the powers confarrad under Saction 13 [12) raed
with Rule 3 of the Sacuity interest{Enforcemant) Rukes, 2002 izzued 2 Demand Notice Dated mentionod balenr under Seclion13(2] af the sakd
Act caling upon you being the borrowess (names and addresses mentioned beldow) o repay the amount mentioned in he sasd natice and
intesast tharean within 60 days fom the dabe of raceipl of the sad notica

The: Barrowers mantioned henain below having faled 1o repay the amount, notice is heneby given b the Bormowars mentioned hereln below and i
the publlizin general that tha undersioned has taken Physicel Possession of the proparty describad heren below n axergise of powars conlemed
on hirn/ her snder Section 13{4) ol tha said el read with Rule 8 the Sacurity Inferésl [Enfarcamant) Rulss, 2002, The Barmowers menlioned harg in
below in particylar and the pubkc in general e hersby cautioned nol o caal with said property and any demings with the property will b subjeci o
the chargs of Adstya Birla Capital Limited ([ABCL) for an smaunt as mandioned beren under ard inlerast tharean. The Bormewer's atiantion is
it b theet provesions of sob-gection B of Section 13 af e act, inrespect ol time avaliable, 10 redeam the secured assels

06006T3100008388 &
OB0O06TS100018319

Carpet area 485 5q ft. .. 46.00 3q
Mitr along with Terrace area 66.00
Sq. ftie. 6.13 SqMir Total area 730
Sq.ft at Village Mhammadwadi,
Taluka Haveli, Distric- Pune (2 BHE)}

For detailed tesms and conditions of the sale, please refer to the link provided in IDBI Bank's website waww.idbi bank.in, For any

AUTHORIZED OFFICER

Date: 29-04-2026
Place: Pune

Sr, Damand Notice Description of Immovable Property Posgession " . - .
o, Mame ofthe Borawerfs) | pringne KOV [Propertios Martgagud) bate motil: Motilal Oswal Home Finance Limited
(Deseription Of The mmovable Property-) [ﬂk*'!ll Corpor.ate Office : Mc:wtilal Oswal Tower,.RahimtuIIah Sayani Road, Opposite ST Depot, Prabhadevi,
3 ; JUBILAHT FHAR Mﬂvﬂ LIMITED 1. W's. Lanya Beauty Place ff That Fiece And Pargel  OF The Property Suated At Village Mumbai-400025. Email :- hfquery@motilaloaswal.com. CIN Number :- U65923MH2013PLC248741
\ y . M5, T e T TH. 3.
W (CIN: L24116UP1978PLC004624) Halr And Beauity Spa, rgsiiadhed Bt PlogestAonpcasnh ek d i POSSESSION NOTICE (FOR IMMOVABLE
UBIIANT Registered Office: Bhartiagram. Gajraula, Lhr;{'ﬁ;:ﬁmirrfzclifﬁiﬁ Chinchwad Muncipal Coeporation And Within The Jurisdiction Of Sub- (Under Rule 8 (1) of the Security Interest (Enforcement) Rules, 2002)
)( District Amroha - 244223, Uttar Pradesh. India 3 Mrs. Kiran H:ra;y;ﬁ : Resglstrar Havell Mo 14 And 18 And Is Bounded As Under: On Or Whereas the undersigned being the authorized officer of Motilal Oswal Home Finance Limited, (Formally known as Aspire Home Finance
PHARMOVA Websita: bllantohar i A Towards East: Pramises Mo 04, On Or Towards Seuth: 30 FL Road, Corporation Ltd), under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002), and in
EOsEItE. WWW, JUDIERLpHErmaoys.com Chintallu, Do, Kareyan N Dats - T R p . ; . . . . :
Email: investors@jubl.com Phone: +91-5024-267437 ChintallL ! D B On Or Towards West: Premizas o, 02, On Or Towards North: 25 04,2026 exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice
2 JORN, . 1 13 Mrs. B r Naravan 10.08.2025 | Pramises Mo, 05 OF Sou. Pushpa Vifas Bhandare oh £ | dated mentioned hereunder calling upon the following borrowers to repay the amount mentioned in the notice being also mentioned hereunder within
NOTICE TO SHAREHOLDERS gl s nﬁ"u“’gg.j l,w“imm Rs. 26,60,560.96 | Schedule -li : Al Thal Residential Premeses No 03 On Grourd Flaor Fl ey 60 days from the date of receipt of the said notice.
Second 100 daye Campaign - 'Saksham Niveshak' Er uiileisibncs as on 08,00.2025| Admeasuring Area 290 Sgft. e 278 Sq Mirs (built Up) And ossession) The following borrowers having failed to repay the amount, notice is hereby given to the following borrowers and the public in general that undersigned
= ; : T 3 = : Commericial Shop Mo 03 On Ground Floor, Admaasuring Area 145 has taken possession of the properties described herein below in exercise of powers conferred on him under sub section (4) of section 13 of the Act
Meotice is hereby given to the Shareholders that the Company is particpating in the Second P prop P
tﬂ"g. g Ly s PEIEE J N . 4. . Prashiant Narwyan Sq.Ftla.13.47 5q. Mirs, Along With Land Area Admeasunng 483, 243 read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned hereunder.
100 days Campaign - 'Saksham Niveshak' initiafive of the Investor's Education and Chintallu, 5o, Marayan £t La. 4351 B0, Mirs. and Also Facility 0f Individugd Parki . __
; E f b ; Vo BiL R gt Sy File. et et e R L R G e g LT Sl. | Loan Agreement No./ Name of the Date of Demand | Date of Symbolic Description of the Inmovable Property
Pratection Fund Authonty (FEFFA], Minisbry of Corporate Affairs (MCA) under which ihe Chingalls, Bisircass. And Terrace I Tha Pronerty Which I Consiucled On Tha - ; ) "
it ' i : A | : LAN: ST L NI HOR) A FBIAY. YA 15 LINSHLCEE i TS No. | Borrower/Co-Borrowers/ Guarantors | Notice & Outstanding| Possession Taken| Al that part and parcel of proprty consiting of
Company continues fo assist its shareholders in claiming. their unpaid | unclamed Property At Village Rahatard, Taluka Havell, Disk Pune, Within The - - -
dividends, KYC updation, etc ABPUNSTS000000743110 Local Limits OF Pimpri Chinchwad Muncipal Comoralion And Withi 1. LXKOL00316-170033567 & 24-01-2026 Grampanchayat Milkhat No. 629, Total Admeasuring 803
The purpose of this campaign is to reach out to shareholders whose dividends remain The. Juriadiction OF Sub- Registrar Haveli No, 14 nd 18 LXMOHOF1121-220585153 for 23-04-2026 gq.Ft |E 74.62 iq'Mtr Along W't1h ?3004”‘1 'fS'OOIL R.Cl.g
unpaid or unclaimed and 1o assizt them in updating thes Know Your Client (K¥C) and Diate - 7904 2076 5dr- Authorised Officer Borrower:- AJIT PANDURANG NAIK Rs. 2612715/- 1 é’gﬁtélégt.ﬁ?rbunti%eaRséJSiZ?ered %O%S No. 2?i552016
noméanation details. Place : Pune. Maharashtra Aditya Birla Capital Limited Co-Borrower:- RAJASHRI AJIT NAIK Mouje- Satarde, Tal- Panhala, Dist- Kolhapur, Maharash-
Shareholders who have oulstanding: dividends or nead io update theirr KYC and Guarantor : SAGAR BHIKAJI PATIL tra. .Boundaries:- East:- Property Of Shri. Yashwant
nomination mformaton or who have any quarias retated 1o unclaimed dividends or shares Ramchandra More, West:- Property Of Netaji Bhairu Lad,
arg requestad to contact the Company's Registrar and Share Transfar Agent (RTA) Mis North:- Road, South:- Property Of Pandurang Bapu Lad.
Alankid Assignrments Limitad, Alankit Housa, 205-208, Anadkall Compiex, Jhandewalan 5 LXDAU01015-160005364 12-02-2026 Flat No.A 19 ,Ground + 2nd Floor, Area Adm Super Built Up
Extansion, Mew Delhi - 110055, India, Emad: rta@alankit.com, Alernatively, sharehoiders [ﬁﬁ a1 AE:TNNq DBl Bank Ltd. Retsi Recovery, D81 House, 1 Floer, PUBLIC NOTICE | Borrower:- PRITAM MANOHAR for 27-04-2026 | 54 36sq Mtrs I.E 585 Sq Ft. At Mitthela Apartment,S. No
ey reach out to the Modal Officer of the Comparny atinvestorsi@jublcom 1 : Dnyaneshwar Paduka Chows, F.C. Road, Shivaji Nagar, Pune-411004 FOR SALE LOHAR Rs. 10,93,248/- 90/6/1, Old 123/6,Total N.A Land Area 5300sq Mt Out Of
This campaian i specifically designed o help sharehoiders update their records and daim Tl - LESTS0MH200SG0N 451 Co-Borrower:- PARVATI PRITAM Area 1551.12 Sq Mirs(A & B Bl.J|Id|ng,. Gopalwadi Daunfj
any pending enlitlemants. The shareholders holding shares in Dematarialized form PUBLIC NOTICE FOR SALE OF IH_'MGW'E’LE PROPERTY LOHAR (F;une,g/laharasf;ltrart?]?ugtdgrles.- ESaSti'hI.:la(;No 1;’ West:-
pleass contact your raspactive Depasitesy Participant {DP) to complete the KYC updala. APPENDIX IV-A {See proviso to Rule 8{6]) pen opace, TROTh.- Sarcase, South.- ~psn opace.
™ ; A " I 5 ; o . ] _ Gl o . ; LXNAN00117-180069532 09-01-2026 Gph No. 280 At Loni Bk. Ardhapur Nanded 713 Sq Feet
& duration of this campaign i from &pril 1, 2026 8o July 9, 2026, E-auction Sala Molice for Sale of Immovable Assets under the Secuntisation and Beconstruction of Financiad Assats and Enforcemant of 3B . 25.04-2026
T i ] _ ; ; _ ; i LT orrower:- DILIP RAMAJI KAPASE for Near Hanuman Temple 431704 Ardhapur Nanded Ma-
SPECIAL WINDOW FOR RE-LODGEMENT OF TRANSFER REQUEST OF Sacurity Interast Act, 2002 raad with provige to Rule 8{8) of tha Securily intarest (Enforcemeant) Rules, 2002 Nolice is hereby given to the Co-Borrower:- SANGITABAI DILIP Rs. 136430/- harashtra Boundaries:- East:- Property Of Prakash
e _ PH?E'“‘- :‘-ﬁ-HEE S— . public in general and in particulary 1o Borrowes{s)Co-Borrawer thal the balow described immaovable proparty morlgagadichanged ba KAPSE & ABHISHEKH DEELIP KAPSE Tukaram, West:- G.P Road, North:- Property Of Ashok
in ling with SEBI Master Circutar No. HO/38/1 31{4]2026 MIRSD PCDY *:“EE'E}'fGEE Gated] | phe Secured Creditor, the physkal possession of which has been laken by the Authorised Officer of IDBI Bank Lid,, will be sokd on Janardhan, South:- G.P Road.
February 06, 2026, and in coninuation of the newspaper advartisement publshed I::;r Me | ups is where is”, “As is what is”, and “Whatever there is” and without recourse on 01-06-2026. The ressrve price and sarmsst 4 LXTAL00315-160013390 29-09-2018 Gat No 1323(1),Shivkrupa Housing Society, Village-
Company on February 27, 2026, shareholders of the Company are hereby informedthata) | o geneci willbe as under * | Borrower:- CHHANDNI SURYAKANT for 23-04-2026 | Chikali, Near Chikali Bus Stop, Pune - 412114 Maha-
special window will remain open for the transfer and gemaberialization of physical GUPTA Rs. 2603242/- rashtra
securities that were sold or purchased prior woApril 071, 2019 for-a pesiod of one year from DESCRIPTION OF IMMOVABLE PROPERTY Co-Borrower:- SURYAKANT SATYA-
Febnuary 5. 2026 to February 4, 2027, S " Outstanding |Date of Demand| Resarve EMD Date OF Date of NARAYAN GUPTA
w5 special window shall also be available for re lodgement of ransfar deeds that ware N Borrower Hm':“ Amvount Motice & Date Prica fin Rs.} Property Inspection The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will be
originally Iodged prior toApril 1, 2019 but were rejecled, reburmed, or remained unatiended o Account Num (In Rs.) of Poszasslon {in Rs.) T | Ingpection of Azsals subject to the Charge of Motilal Oswal Home Finance Limited for an amount mentioned herein above and interest thereon.
due o documentation or procedural deficiencies or otherwiss. 1 | M. Dipaksing Oulstanding as| 27-05-2025 & | 3.400,000.00| 340,000.00| 20. MAY- Flat No. 30 3rd Floot The borrower’s attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.
All sacunties processed under this window shall be issued only in demaleriabsed form and Masavansing Pawar | per Demand 24032026 078 SHREERAM CORNER. Place: PUNE . Sd/-Authorized fo!cer
will be subject 10 a mandatory lock o period of one year from the date of regestration of LAN - Modlisa (Physacal) Wing-A, Sr. Mo, 132, H. Na. Date : 29.04.2026 Motilal Oswal Home Finance Limited
transfer, during which such sacurities shall nol be transferred, lien marked, or pledged in N7BTETS100MS35T | Re.27 10 3445 1114, Dhayari, Pune - 411041
accordance with appécable SEB| regulations & a5 on 10-05- admeasuring 38.58 Sn. Mir
Plagsa nofe that: OTETETE 100005354 2025 Plus carped and Coverad Baloony
* Disputed cases between iransferor and Iransferse are not eligibke and must be resolved unapplied area 0.42 5q. Mir & open
through appropriate jedcial forems such as Courts™NCLT. mierest and Balcony area .27 50, Mir
+ Securilies already transfemad to the Imveslor Education and Protection Fund (IEPF) are BXPANEES Le. 4323 5q. Mir and One
noteligibla for processing undes this Bcility thereon Farking area 8 3q. Miror

thereabouls, siiualed within
the willage Emits of Dhayari
of Reqgisirabon Disirict of
Pune, Registration Sub-
District of Taluka Havall,
situated within the: limits.of
Pune Muricipal Corporation,
Dist Pune in the Siate of
Maharazhira

Shareholders are advised 1o contac! the Company's Reaistrar & Transfer Agent, Alankit
Ascignmants Limitad, for guidancs on documeantation and submizssion proceduras.,

UPDATE KYC AND CONVERT PHYSICAL SHARES INTO DEMAT MODE

Shareholders holding shares in physical fomm are also reguested to update their KYC
detais including PAN, Demat Account Mumber, Bank Accouni Number, E-mail 1D
Mobile Number, and Nominee information, using the forms available at
hiips:fwww jubilanipharmova comdinvesiorsdinesior-information/updation-of-kyc-detads
The shareholders aleo’ requested o convert their physical share Cedificates: in o
dermateriatzed form {electronic farm).

For Jubllant Pharmova Limited | | For datalled terms and canditions of the sale, please rafar to tha Enk providad In IDBI Bank's wabsite www idbi bank in. For any
—— Sd- clarificabion; the interested parties may condact b Sachin Bhadanga [Contact no. BETOTEEES), (e-mall: sachin_bhadangai@idbi co.in).
aresh Kapoor
Date: April 28, 2026 Company Secretary | | Date: 29.04.2026 AUTHORIZED OFFICER

Place: Pune IDEl BANK LTD, Punse

Place; Noida Membership No: A11782

P

vRSTU

HOUSINGE FINAKNDCE

VASTU HOUSING FINANCE CORPORATION LTD

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,Sewri (West), Mumbai
400015. Maharashtra. CIN No.: U65922MH2005PLC272501

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act,
2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. Notice is hereby given to the public in general and in particular to the
Borrower/ Co-Borrower/ Mortgagor (s) that the below described immovable properties mortgaged to the Secured Creditor, the Physical possession of which has
been taken by the Authorised Officer of Vastu Housing Finance Corporation Limited the same shall be referred herein after as Vastu Housing Finance
Corporation Limited. The Secured Assets will be sold on “As is where is”, “As is whatis”, and “Whatever there is” basis through E-Auction. Itis hereby informed to
General public that we are going to conduct public E-Auction through website https://sarfaesi.auctiontiger.net

APPENDIX -IV-A - E-AUCTION-PUBLIC SALE NOTICE of IMMOVABLE PROPERTY/IES

M E-AUCTION-SALE NOTICE FOR SALE OF IMMOVEABLE ASSETS UNMDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
imence Limite ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISO TO RULE 8(6) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)
o i Bk Req. O .:- 9° Floar, Antriksh Bhawan, 22 K. G. Marg, Mew Delhi-110001, Ph.:-011-23357171, 23357172, 23705414, Web:-www_pnbhousing.com
BRAWCH ADDRESS: PLOT NO. 92-93, OFFICE WO. 6, FIRST FLOOR, NEEL EMPRESS CHSL, SECTOR 1/5, NEW PANYEL, NAVI MUMBAL - 410206, MAHARASHTRA
Hofice is heraby given 1o the public in genaral and in particular fo the borrower(z) & ':]uaraniurl;'s.j indicated in Colemn no-A that the below described immovable prupalmiesﬁ described
in Colurin no-B mortgaged/charged fo The Secured Crediter, the constroctivesPhysical Possession of which has been taken (as described in Column ne-C) n;-_:he authorized Officer of Mfs
PMB Howsing Finance LimitedSecurad Craditor, will be =old on “AS 15 WHERE 15, AS 15 WHAT 15 and WHATEVER THERE 15 BASIS™ 2= per the detaidls mentionad balaw. Notice is heraby
ghven to borwer(sl marigagorsl/Legal Heirs, Legal Representative, {whether Known or Loknown), excatons), administratons), s-un:-:e:ssmfsgl_ pssignes{s) of the respective borrowers!
miorhgages{s)(since deceased) asthe case may bandicated in Column ne-& undar FIuIE-EEEj & 9 of the Security interest Enforcement Rules, 7002 amanded &5 on date: For detailed terms

and cordilions of the sale, please refer o the link arovided in Mi's PHB Housing Finance Limited/secured creditor’s website | o, www, prbhousing.com. S N | Account No. and Name of Date & Amount as per Descriptions of the property/Properties | Reserve Price, | E-Auction Date and Time,
Loan Mo. Hame of the ed | Matue af iption of the EMD o It zHion af an?’ borrower, co- borrower, Demand Notice U/s 13(2) & Earnest Money | EMD Submission Last
arrowae/Co-i \ m"ﬂ Bata m Praperti m 3 m Mortgagors Date of Physical Possession Deposit (InRs.)| Date, Inspection Date

HH!T"J'J-M’."'H‘JI15|'!39!*E-? Rs. Physical | Shop Mo &, 7 & 8, Ground Floor, Plot Mo 46, Sharad Park|  Rs, Rs. |14.05.2026  Rs. |06.05.2026)15.05.2026 | “NIL/Not 1 HL0000000119642 Demand Notice Date | Area admeasuring 382 Sq ft, FlatNo 321, 3rd|  Rs.650000/- | 15/05/2026 Timings 10:00

oL Mo Tt 1a, b a4 Sl el e e e R B o] et b | ML R 0] e Pakaram Choudhary 18/Aug/23 & AmtRs. | Floor, Building No B8, Xrbia Hinjewadi, SrNo|  Rs.65000/- AM to 12:00 PM ,

__B.0.:- Navi Mumbai | 04,03.2025 Subhas Nagar, Dhanari, Pune, Maharashtra-411002 | 94:00PM | 03:00 PM (Borrower), Chhogi 1377448/- as on 14/Aug/23 + | 382, 38/3, 39, 56 And 57, Plot NoR 22 To R 14/05/2026 up to 5:00 PM.,

*Together with the further imterest '_El!-?- pa. 28 :ppli:ahIE. Incidents! expenses, cost, charges etc. Incurred upio the date of payment and/or realizaticn theresl. = Ta the hutlmled?e and Informatice of the Choudhary (Co-borrower) Interest Cost etc 29 In Between R 27, Dattawadi (nere) Mulshi, 09/05/2026

authorized Officer of PMB Housing Finance Limited, there are no other encumbrances! claims & respect of above mentboned Emmovable/secursd assels except what is disclosed in the Column No.-K. Further such ' Pune. Maharashtra. 411057

encumbrances to be catered)paid by the successiul purchaser/bidder 81 his/bes end. The pm?_lt:ht dnun:!'nmis].'hlddmw regquesied ba by ascariain the veraclty of the mentloned encumbrances. & 30/Mar/24 , '

(1.} Az andate, there i3 no order restraining andfor court Injunction PRERFLAR aithormed Officer of PHBHFL from selling, alienating andfor disposing of the above immoesable properbes/
securad assets and status iz mentioned in cofumn nok (2] The Ii:rl:-s ective purchasar/bidder and inferested parties may independently {ake the inspection of the pleading in the
[amr.eedmgsmrders passed etc. If any, stated in colemn no-K, Inchuring but not limited o the title of the documents of the tille pertaining therets availabde with the PNEHFL an ﬁahsr,j
hamsalves in all respacts prior o submitting tendar/bid application farm or making O [eris].Tne hidder(s) has to sign the terms and conditions of thiz auction along with the Bid Form. (3.
Please note that in terms of Role 303} of the Security Interest (Enforcement) Bules 2002, the biddershithe purchaser is legally baund to depesit 25% of the amount of sale price, (inchisoe
of eamest monay) on the same day or not ater than !'IE‘II"ﬁ'-I]-l'hIH? day. The zale may be confirmed in favour of (bédder{s} only after recaipt of 5% of the sale prica by the secured craditor in
accordance with Rule 907} of the Securily Interest (Enforcement] Rubes, 2002 The rmminlmg 75% of the 5 salé considération amount hag te be deposited by the purchaser within 15 days'
fromm the date of acknowlédgemant of sale confermation ketter and in default of such depasit, tha autharized officar shall farfest the part Faymen: of sebe consideration amaund within 15days
froen the date of expery of m&nd&mlwmﬂd afl 15 u:l:uis mentioned in the sale confiermation lefter and the ﬂg&&rwﬂ'muec asset shall be resold a5 per the provisions of Sarfaesi Act, (4.)
M/= C71 India Private Limited would be assisting the Autharised officer in conducting sale throagh am e on having its Corporate office at Plot Mo, &8, 3rd Floor, Sector 44, Gurgaon,
Haryana 122003 Waebsite - www.bankeauctions. com For any assistance relaled to inspaction of the property or abtaining the Bid Documents and for amy other query or for registration,
you have to co-ordinate with MR, ANWAR MULANI, Toll Free, ; 1800 120 8800, E-Mail; avction@pnbheusing.com, is authorised Person of PHEHFL or refer to www, pnbhaising com,

PLACE:- NAYI MUMBAI DATE:- 28.04.2026 SD/- AUTHORIZED OFFICER, PHNB HOUSING FINAMCE LIMITED

1. All Interested participants / bidders are requested to visit the website https://sarfaesi.auctiontiger.net . For details, help, procedure and online training on e-auction,
prospective bidders may contact M/S e-Procurement Technologies Pvt. Ltd. (Auctiontiger); Address : Head Office: B-705, Wall Street Il, Opp. Orient Club, Near Gujrat
College, Ellis Bridge, Ahmedabad — 380 006 Guijrat (India).Contact Person : Mr. Ram Sharma Contact number: 8000023297/9265562818/9265562821/079-6813
6842/6869. email id : ramprasad@auctiontiger.net, support@auctiontiger.net
2. Forfurther details on terms and conditions please visit https://sarfaesi.auctiontiger.net totake partin e-auction.
3. Formore details about the property kindly contact to Authorized officer : Amol Kantilal Mulik Contactno. 9657329369

THIS IS ALSO A STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES,2002

Date : 29.04.2026
Place : Pune

Authorised officer
Vastu Housing Finance Corporation Ltd
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